ged...

]\,)/‘ service and presently working as A;;l;-bq{'burec%or@‘mhi-_c) ..........

\'aar..)z‘:’...z.'.'.'l.... sssssnes
rAI"IE)IVIKRﬂM son/daughter/wie of BRAT. NARAYAN THA

years, belonging to Kihm,.é.eg'shqtiza.éssmhb..S..e.c.m-.‘em'd:

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

A.  Detalls of moyable assets
{Assets in joint name indicating the extent of joint ownership will also have to be
given}
5. Description " Seir Spouse | Dependant-1 | Dapendant-2 | Dependant-3 |
Ho. £ ) NamE(S) Harme Name Etc. Name
(i} | Cash Aaxti Bral pladegun Tha \
! "’s;‘__'f”/L‘ 50,000 /- | 450,000
{il}) | Deposits In
Banks, Financial (00 /(A ,0o0/ |, o000/~
Institutions And
Non=Banking
Flnancial
Campanies
(ill) | Bonds, il T . F ] i i 1 illié
Debentures and ~Ail—  ~Ail- ~plid =
Shares in
companies
{iv) | Other financlal | [ipe fns. Lhke $ns,
institutions, wnldd #
NSS, Postal ov 200,500 /- W §, 00,60 /-
Savings, LIC
Policies, etc
Tv} Mator Vehicles |1 Bafas ks Hyvndad |1 Hero plea
(details of Sominan | o, e
make, etc.) 1. Mahindva
C_rnh.r'
(vi) ;ewel:en; (give 1) gold  A-beld vsrepts. bold o Sogm
etails o
weight and i ':: o “:1’7:"’:"/‘ o 3,50,80 I~
¥ N’l o v STAVEY m Sevgm
alue) 4 .
{vii) | Other assets,
such as values '
of claims / = = —
interests | :
Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.
* Dependant here means a person cubstantiaily dependent on the income of the

employee.

e




™
8. Details of Immovable 3ssets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be Indicated] ;
8§r. Description | Seif | Spouse | ‘Dependant-1 | Dependant-2 | Dependant-3
L Ho. : Hame(5) Hame Hame Efe. Mame
' (i) | Agricuttural Land Malanga
! IR Léucatic}n{s) ) Mad ho baant
- Survey number(s —_ | —
- Extent (Total o35 Aere
measurement) ‘ ~ 400,00 10
-Current market value |
{iiy | Non-Agricultural Land  paxsa
- Lacakion(s) padna
- Survey number(s) — a1 s
- Extent (Total f__’;"_';‘.‘iﬁl
measurement) ‘;o.n.ﬂ'(‘
~Current market value |
(i) | Bulldings (Commercial |gesdece
and residential) pamsa psZ
Location{s] L w3 G -
g - Survey fdoor _f‘_f._- - 1
? number(s) Tooe 5t !
- Extent (Total Rt * 7
measurement) (o,ﬂ.’"
- Current market i
: value : | -
(i) | Houses [ Apartments, | gewdenc fexidence
i ek, . _ilrs'," Jl\‘b‘"‘;
| - Location(s) jpre T o g
| - Survey fdoor ;ﬂ‘/ e y |
\ number(s) Fioo= §8 o CE
5 - gxtent (Total : 3 ,-.:S"’/ ‘
measurement] Go,meel” P wok |
' - Current miarket o, 3
. walue |
(v) | Others (such as
¥ interest in property) |
(2} 1 give herein below the details af my fabilities / overdues o public financial
institutions and government dues:-
[Mote : Please glve separate details for each item])

Mame & eddress of Bank /

Amount outstanding as

{ ﬁr. | Description . R iedred o
3 e Financhal Institutionsi s AP spognferinsferrinasnsss
| R s = a
(a) | (i} Loans from Barks Tneldan Bank ﬁime loan 33, 50,600 /—
{il} Loans from financial .
institutions DML finance loo,ove f—
(iil) Governmaent Dues:
(a) dues to departments
dealing with government -_— e
accommedation
(b dues to departments
' dealing with supply of SR
wvater : , :
{c) dues o departments
dealing with 559p%sr of s-B.p e L 3,000 )"’
e

electricity

A




(d) dues to departments ' |

dealing with telephones
(e) dues to dapartments
dealing with government S _—

transport (including
: aircraft and helicopters)

(f) Other dues, If any 1.¢0.¢.2 credit cand A PO,JB‘D/‘—

(b} (£) Income Tax including
surcharge [Also indicate
the assessment year upto

which Income Tax Raturn A FERVIIEP
filed. Glve also Permanent
Account Number {(PAN)]
(ily Wealth Tax [Also
Indicate the assessment —_—
year upto which Wealth
Tax return filed, ]

{lii} Sales Tax [Qnly in

case of proprietary g et
| business] .
{iv) Property Tax e —

C.  Personal Detall

GPF/CPF/PRAN Mo, ‘_ Alol)lYos 7920 l

Gender 4 Fi M ’ (B/F)

1

Date of Birth ¥ Z lo |4 21919 |4 | (oommy
Class/Group - B (A/B/C)
Cadre i lBr"ma Legislocive As;eml‘a. 566"—""‘-’"-*-'

(Full Name e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretarlat Service etc.)

Home District - Madhvbani

I hereby declare that the above details are true to the best of my
knowledge and belief. .

T A 5 T Ly TSP

Name of Employee: HM‘G 7 TYERRRA
Place:. P“‘* = S Designation:... A‘.Sf'.‘.‘.!.'..".'.{ : ;D:rec{-or Cm"y
Date: -”‘/‘ :-/:4'" . Department:. P%ﬂ.ﬂ""“’”“"’ﬂ : A’ﬂp‘“:"’ -
Note: Please sign each page of the declaration. Asset declaration !ovrm

must be in A4 size white paper with computer typed (single side)
in prescribed format.



